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Hene AHAT : FY gE IR A g7
2 | I have asked for facts.

SHRI A. NEELALOHITHADASAN
NADAR (Trivandrum) : There is star-
vation in Arunchal Pradesh. There is no
food and there are starvation deaths in
Arunachal Pradesh.
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SIIR1I SOMNATH CHATTERIJEE :
[ am raising a very important matter
because the Hon. Finance Minister s
here. There is a company Carter Poolers.
A winding up application has been made
by the Registrar of Companies who is a
Government offlcer. A very large number
of cmployees arc going to be thrown on
the street. It was under the management
of the Government. The livelihood of
500 employces is at stake.

MR. SPEAKER
some motion.

: You give me
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PROF. MADHU DANDAVATE :
Um;lcr Rule 222 (3) I have given another
notice. Shri Veerendra Patil has made
an  announcement about Boous Act

amendment outside the House when the
House is in scssion.

MR. SPEAKER : We arc examining
it.

PROF. MADHU DANDAVATE
It is under consideration?

MR. SPFAKER : Yes. It is under
consideration.

12.23 hrs.
PAPERS LAID ON THE TABLE

Notifications under Essenital Com-
modities Act

THE MINISTER OF AGRICUL-
TUR (RAO BIRENDRA SINGH) :
I beg to lay on the Table a copy each
of the following Notifications (Hindi
and English versions) under sub-section
(6) of saction 3 of the Essential Com-
modities Act, 1955 :(—

(1) G.S.R. 223 (E) published in
Gazctte of Jndia dated the 8th
April, 1983 rcgarding fixation of
maximum retail selling price of
Anhydrous Ammonia, under
Fertiliser (Control) Order, 1975.

(2) G.S.R. 226 (E) published in
Gazette of India dated the 12th
April, 1983 rcgarding appoint-
ment of officers working in the
Central Fertilizer Quality Cont-
rol and Training Institute, Fari-
dabad, as Inspectors of Fertilisers
under Fertiliser (Control) Order,
1957. [Placed in Library. See
No. LT—6536/83].

Notifications under Food Corpora-
tions Act, Weights and Measures
Act, and Essential Commodities

Act

. THE MINISTER OF PARLIA-
METRY AFFAIRS, SPORTS AND



